CLARIFICATIONS ON STATEMENT BY MINISTER
Violence in Jammu and Kashmir

THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY )t Sir, the Hon. Home Minister has
made a Statement before this Houge on 4th August, 2070, The Statement broadly gives a list of
events and some very serioug developments which have taken place since the 11th June this year. It
daoes not reflect the enormity of the seriougness of the situation and what roadmap the Government

has in mind for resclving the current impasse that is taking place.

Sir, we get an impression that the situation is slowly slipping out of contral . And, it is clear from
the Home Mirister's statement, as also various pieces of information that we are getting from media
crganisations, as also the citizens of the Valley, that in the last few manths, particularly in the last two
vears, there has been a significant change in the strategy by both, the 181, various agencies across
the barder, as also the separatist forces who act at their behest in the Valley itself. Sir, earlier, the
strategy uged to be to have illegal infiltration inta the Valley and ather parts of the cauntry to indulge in
acts of sabotage, acts of terrarism, blasts, kilings, destruction of puklic property, etc. | think,
somewhere, in the strategic thinkers amangst those who are the handlers across the border and their
friends within, there seems to be a realisation now that the global acceptability for these kind of
events does naot exist. Even domestic support, when incidents of this kind take place, starts reducing
and vanishing. Also, Sir, in the last 20 years, two decades, our own security forces, our own
intelligence network has also been considerably strengthened and we have dealt with large number
of these incidents, and, therefore, if | may, without meaning to be arrogant about India's potertial,
say that the potential of Indian State itself was increasingly becoming mare powerful in tackling these
incidents of sabotage. The changed strategy, therefore, appears to be that instead of these
individual acts of terror and viclence, instigate peaple for the purposes of mob viclence and this
entire etrategy of mob violence, which has taken effect in the Valley since 11th of June, when same
efforts were also made two years ago when they tried to create & confroversy on the igssue of pilgrim
facilities in the Amarmath Yatra. But, gradually, it has been building up since then in the last two

years.
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From young children to wamen, youth, elderly people, are all being trained in acts of sabotage
by way of stone pelting and mob viclence wherein large crowds collect. Sir, women are arganised by
several separatist groups. The name of Dukhtaran-e-Millat ig being regularly mentioned. Regarding
achoal children, there have been incidents which have been reported that when they go to their
achoals, besides textbaoks, their bags are also filled up, by some vested interests, with stones and
the target iz public property, the target ig security forces. The Home Minigter, in his statement, has
mentioned that more than 1200 security personnel have already been injured. Mow, the entire
strategy appears to be that somehow indulge in these acts of mob violence and provoke the security
forces, damage public property. Now, after all, public property has to be protected, human life has
to be protected. And, every time, a defensive action is taken by our security forces, obviously, in a
confrontation of thig kind, lives will be lost. Even innocent lives will be loet. The Home Minister has
rightly said that we sympathise with all those who have lost their lives even if they were a part of the
agitating crowd because we do not want even a migled citizen of India to meet his end in this
marner. Now, the entire strategy appears to be that through these acte of mob viclence, instigate
viclence, create tension and then uge the emotive content of that confrontation in arder to spread it

further.

Sir, today, we are faced with a situation where, as | caid earlier, that our security farces, aur
local police, our CRPF. our other security forces, were actually, for the last two decades, tackling
individual acte of terror and viclence. This is 8 new situation which has emerged foday.
Unfortunately, and | say this with a sense of deep regret, even when effarts are being made by
separatist groups to escalate the situation, and we had evidence of it which was broadcast by
national television where handlers across the border are informing the so-called arganizers of thig
maob viclence, as to what the start point of the protest would be, az to what actions they are to take,
they were even measuring the size of the crowd which was collecting far these particular purposes.
Therefore, how do we handle a situation of this kind? What has, unfortunately, happened is that the
palitical parties, which operate in the Valley within the political framework of India's democratic polity,

have, unfortunately, taken a back seat. Their ability to reach out to the pecple in a situation of this

268



kind has somehow sudderly got diluted. Aleo, Sir, there is & reasonable senge of warry that we have,
as to what is the preparedness of both our intelligence agencies and our gecurity agencies to deal
with thig new situation which i now emerging where mab viclence as a substitute 1o the isolated
terrorist attacks is now the strategy of the separatist groups. The biggest worry, Sir, ig that today,
the State Government within the Valley, and this iz the information which we are getting, has

increasingly got alienated from the people.

In the two other parts of the State, that is, Leh Ladakh and Jammu, there is a huge amount of
anger as these two regions have a feeling that they suffer from having been discriminated against
historically. And, today, these two are feeling helpless as the entire concentration of the State and
the cauntry is on the Valley, and within the Valley, where large parts of cur naticnal resources are
spent, and this kind of a situation has taken place. | mean no personal digrespect to any individual,
but | am given to understand that forget the State, the Home Minister has to ask his own party, the
Chief Minister is getting alienated even from hig own party and even from hig own alliance partners,
and that i2 one of the reasons that the activity of the mainstream palitical parties within the Valley, |
can understand hig opponents in the POP, who at times are making contradictory statements,
probably want the State Government to go. But, today, even within the ruling alliance, the activity of
all these parties which function within the framework of India’s democratic pality in reaching out ta
the people has somehow gaot diuted and they are nat making conscious efforts to do that. Whereas
we have to prepare our intelligence and our security network to face a situation of this kind, we have
also to be prepared to get together all the nationalist forces within the Valley for their politics so that
they don't themselves get alienated from the pecple and are able to reach out to the people directly.
When all this was happening, and as | said, thig has been gradually bulding up, there is 8 deep
sense of dizappointment also. What have we done, as far as the Government of India is concerned?
We experimented with new ideas every time without realizing whether those experiments will bring
any return home or not. You had a political alliance with one group for six years. Then you switched
over to a political alliance with a rival group. This kind of alliance hopping by a naticnal party itself we

thought perhaps is the palitical situation. But it has paid no dividends. The Prime Minister went there
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around three years ago. He went recently also, just befare the violence started. And, without
congidering the conegeguences of what he was going to do - there iz no difficulty it you say that we
stand for economic development, we stand for jobs, we stand for human rights - he thought that a

round table conference and some working groups were a solution. Just consider what happened.

Yaou constituted a Working Group to again wark out a constitutional relationship between India
and the State; the rest of the country and the State. The manner it went on was a complete farce.
e got & retired judge of the Supreme Court for this. | say it with utmaost respect for him. The Group
hardly met. For twenty-two monthe, it did not meet. And suddenly without discussing it with the
Graoup, without discussing it with the mainstream palitical parties, he produced a report. Who wrote
the report nobaody knows. Were these farcical experiments to be done with India's most sensitive

area? Then we were told that this was a kind of autonomy document.

You then had a situation where the Home Mirister has been maintaining what we have 'silent
diplomacy,” which is on, for the last few months. What has the ‘silent diplomacy’ produced? Who
are we talking to? | presume the kind of people we are talking to as a part of "silent diplomacy’ o
'quiet diplomacy.” The 'guiet diplomacy' has been going on for over & last few months . Because we
are not finding the persons who are partners across the table in the quiet diplamacy. You are even

going amongst the pecple in a situation of this kind which exists today.

Sir, before | come to the immediate issues involved init, there are a few warricome things. |
wolld urge the Home Minister that while dealing with a situation of thig kind, the Government of India
certainly must not have g knee-jerk or panic reaction. We must realise this-my party has always
believed it, and | have no hesitation in reasserting it even if many other parties don't agree—that our
historical vision, or how the State's problems were to be resolved, was at fault. We started with a
situation where we felt that, ' let us give them a separate status, it will please the people.’ Please,
stand up and horestly analyse thig. Sixty-three years after independence, ig the separate status
journey moving towards separatism? Or is it moving towards integration? Has your vision been

historically proved right or wrong ? Therefore, every time there is a problem of this kind, the solution
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which ig suggested is that let us make a few mare concessiong; as it is you have authority over

aecurity, defence, external affairg, telecommunications, currency, and four ar five areas of this kind.

Political parties within the valley may have their own compulsions. They speak in terms of pre-
1253 statug; they gpeak in terms of gelf-rule; and they speak in terms of autonomy. They have the
freedom to advocate what they honestly believe in. But at the end of the day, are we going to go
back to a situation where the Supreme Court of India has no jurisdiction or where the Election
Commission hes no jurisdiction? Therefore, when you decide how to deal with this, let there be no
knee-jerk reactions, becalge you have to find & long-term =olution. What did the President
Musharraf, the former head of Pakistan, say after he went to London? This was a worrisome
statement. We want samebody in the Government of India to clarify that this was not correct. In
London, he said on Track-1l we had almost come to a gettlement on Kashmir. Now Track-1l can be a
step away from Track-l, but it cannot be diametrically opposite to Track-1. Track-1 has visible
diplomacy. What was the settlement that he was talking about. | only hope what he said was nat an

accurate version of what trangpired.

Therefore, Sir, in & situation of this kind my gueries to the hon. Home Minister or clarifications
on the statement are: Does the Government of India have specific information that this entire change
of strategy is being engineered from across the border and the handers of this changed strategy of

the separatist are across the border?

Secondly, there algo geems to be some chuming out of leaders within the separatist groups.
Therefore, as g part of this churning out within the separatist groups, you have new leaders, who
have suddenly emerged, who are leading the current agitation. And, therefore, if some of them, who
have been traditionally involved in pra-Pakistan and separatist activities in the Valley, suddenly start
giving statemerts one day which seem to be mere condiliatory, is it a case of change of heart? | am
particularly referring to All Shah Gilani's statement made yesterday. Is it & change of heart or is it part

of a concerted strategy that these statements have been made?
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Thirdly, Sir, would the Home Minister acguaint us with the extent to which violence hag
speared acrozs the State and what steps the Government of India and our security forces are going

to take to make sure that this mokb viclence comes toan end?

Finally, Sir, | hope, his answer is in the negative. When the situation is at such a sengitive
paint, no kind of political packages - and the kind of things which are mentioned in those political
packages - be envisaged at this stage by the Government of India becalge packages of this kind will
only indicate the weakness of the Indian State. Suggestions which are made are like dilute the border
acrogs the Pok which may become an aption of legitimate infiltration; dilute the provisions of the
Armed Forces (Special Powers) Act which will cripple the Armed Forces who are trying to save the
sovereignty and integrity of India; take away the land meant for army cantonments. Your former
partrer, PDP, even goes to the extent of suggesting that allow both the currencies of bath the
States. And then, of course, there is the famous President Musharraf's suggestion that the
Government of India has never accepted, irrespective of the party in power, to lose cantrol of an area
and go in for some kind aof joint administration and contral. Sir, | hope that there is no such proposal
to make any concession of thig kind because any concession made at thig stage will further dilute the
sovereignty and further make the separatists realise that their dreams are, at some point of time,
realisable. Unless you give a clear strong signal from India that forget this being crystal-gazing or
forget this being a distant dream, it's an impossibility. India will never compromise or bargain on itg
sovereign territory. [t's orly in that situation that you can go and negotiate from & position of strength

rather than from a position of weakness. Thank you.

MR. DEPUTY CHAIRMAN: Honourable Members, this is for clarifications on the statement.
The Leader of Cpposition has his own prerogative. But, don't take it as a discussion.

...(Interruptions )... It is nat a sort of discussion.

SHRI S.8. AHLUWALIA (Jharkhand): It is very important. Sir, this subject cannot be taken up

in this session for discussion. 3a, this is a =ort of discussion.
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MR. DEPUTY CHAIBMAM: Mr. Ahluwalia, already a statement has been made. Yes, it is an
important subject. That s why, we are departing from the regular clarification rule. But, | want to

remind the Members that don't take it as a discussion or debate. Now, Shri Saif-ud-Din Scz.

PRCF. SAIF-UD-DIN SOZ (Jammu and Kashmir): Sir, | express my deep anguish on the
situation that is prevailing in the Kashmir Valley. See the deaths that have cccurred during the last 20
days including youngsters. It's a colcssal waste of property. Education system is in a shambles, and
people there have suffered great frustration in gpells of curfew and strikes. Thig ig no oceasion to
describe the misery that the people of Kashmir have suffered in detall. Now, while | stand fo seek
some clarffications from the han. Home Minister, | will ask: Will it be too much to expect that this
House regponds to the migerable situation which prevails not only on the ground but also
dangerously in the mind of the young generation who have seen nothing but viclence all these years
of turmail ? | would request the Leader of Opposition also to care to understend and appreciate the
content of my appeal. If this august House cares for my appeal, then it could support my suggestion
that a Group of Parliamentarians, from all parties, may visit Kashmir soon and talk to a cross section
of society besides visiting the beregved families. It ig, then, possible to understand better the
perception of the Chief Minister, His Excellency, the Governor, and different segments of civil
society. The people of Kashmir - this august House will, certainly, try to agree with me - deserve a
message of compassion more than any package for economic well-being. Around this time, we
should all be feeling to send a powerful message of irreclusiveness and togetherness, cutling across

party lines. That iz my appeal. Thank you, Sir.

SHRI SITARAM YECHURY (West Bengal): Thank you, Sir. With a deep sense of anguish at
the situation in Kashmir and with a sense of anger that we, somehow, seem to appear impotent in
dealing and =ettling with thiz issue, | want to seek certain clarificationz. It iz very difficult, Sir, not to
ggy something before | ralse certain guestions, and that is connected with the fact that the hon.
Home Minister's statement beging from the incidents that have taken place from the 11th of June.
Maow, the 11th of June incidents did not happen all of a sudden. There was a built-up tait, and in the

built-up ta it, various things were happening which were noticed by all of us and the fact that there
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was no reaction to that and no anticipation that this is going to lead up to this. That iteelf ig very
worrisome. ... (Interuptions)... Yes, there are all sorts of information about cross-border support
that they have received from the people who are not interested in the integration of Kashmir with
Ihdia. The issue that needs to be addressed ig, essentially, the capacity of pecple to enlarge the area
of alienation between the people of Kashmir and India. How are we going to bridge that? The
solution, Sir, does not - and that ig apart from agreeing with the hon. Leader of the Opposition on
many other things, but, on one aspect, | will have to disagree with him - lie In abrogating the
provisions of Article 370. The solution lies, actually, in implementing it properly. The lack of its
implementaticn has led to the alienation, and keeping that in mind, we have to understand, Sir, that
it took nearly six months after the general indications that have come for an all-party meeting to be
called in Kashmir. It is only after & month and 22 days, since these incidents began, that you have the
Chief Minister issuing & staterment! The political initiatives that we are all talking about and all that, at
the moment, | thirk, can wait. What is actually required is to generate the confidence and remove
that feeling of alienation. One important element of alienation is the role of our Army. | do not wish to
undermine the role of cur Army; they are daing a yeoman service in the integrity of aur country. |
mean, on that, there is no dispute. But whatever issues are whipping Up the sentiments of alienation
in Kashmir will have to be addressed, and, therefore, in this context, | think, the statement that the
Army Commander - this ig a clarification | would geek from the Home Minister - has made to declare
the Armed Farces Special Powers Act, what is the reaction of the Central Government and how are
we going to address this? At a time when there is a resentment building up saying that civilian deaths
are increaszing in the hands of Armed Forces, yes, there ig utmost provocation; the strategic
paradigm has shifted; the strategic paradigm iz no longer the individual attacks of terrar, but in order
to incite mobs to vidence; this has been happening; we have seen, this happened in the Amarnath
Yatra period, two years ago; we have seen this happening even today - in such a situation, the mast
impartant thing is to show restraint, but, at the same time, to gain the confidence of the people as

well. My party has been seeking, Sir, for a long time, since all thege disturbances began, a solution;
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we want - | fully endorse Prof. Saif-ud-Din Soz's suggestion - an all party delegation to be sent to

Kashmir immediately, a= soon as possible. And, there, the clarification | want to have ig....
=7 TH.OH. EAT AT - 01T I S, F1 d81 95 8 111l
%ﬂi’ﬂﬁﬂmm: T, i AT B2 &l %, we are not going; you are right. | understand. You

are absolutely right. At the time of Amarnath Yatra also we all went there if you remember. Then the
people came to talk to us. Now the point is to tell them that India is with them. We have to tell the
people of Kashmir, "We are with you and you are with us™ . The whale palitical spectrum in Indias not
just the Government, all of us, is there together to galve this problem, to overcome this alienation and
to give them the confidence, "Yes, you have this future there and we are all there to suppart you'.
We will all go there; we will sit there; we will tell them that whoever wants to come and meet us,
pleage come. We will listen to everyane and we will generate that confidence. It is not as though we
are going to come out with any great proposal. The proposals are there. The guestion is to create

confidence among the people.

My last clarification ig this. The Home Minigter, in the concluding para 2, has stated and |

quote:

"Once peace and order are restared, | am confident that we can explare the possibility of

reactivating the political process that holds the key ta salutions ™.

My paint is that the process of restoring peace and order required the political process to go
along simultaneously. It can't be one after the other. Therefore, in order o restore peace and order,
it is necessary for the pditical process to begin and that should begin with an all-party delegation
vigiting Kashmir, and fram there you start the pdlitical process and then your process of restoration of
peace and law and order. | think that both must go simultaneougly. That is what | urge upan him.

- (Interruptions ...

MR. DEPUTY CHAIRMAN: Let him seek clarifications. YWhen the Minister replies, he will

definitely congider it.

SHRI 8ITARAM YECHLRY: On the last occasion, when we went at the time of the Amarnath

Yatra, it was the then Home Minister who carried the all-party delegation. That could work. You
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could work out your strategy, what could be the best. There is merit in firet Members of Parliament
going and subseguently the Government stepping in. There is aleo merit in the Government taking
the lead and the Members of Parliament gaing later. | would suggest that first let the political process
begin without the Government. Let Members of Parliament fram all parties go first and generate the
confidence amongst the people, and then the Government could step in on the basig of that. | think

that would be g better strategy. Sa, that ig what | will, therefore, suggest. Thark you.

SHRI D. RAJA (Tamil Nadu): Sir, the whole country is anguished at the situation that is
prevalent in the State of Jammu and Kashmir. The Home Minister's statement makes very clear the

dimengion of the crisis in the State.

Sir, as far ag my party is concerned, we believe in the pclitical process that can bring a
sclution to the problems of Jammu and Kashmir State. | hope the Government should reassure that
everything possible will be done under article 370 of the Congtitution. The guestion of full autonomy
needs to be addressed and also regional autonomy to the three regions, Jammu, Kashmir and

Ladakh can be considered in this process.

Having =aid that, | would like to ask the Home Minister and the Government, with due respect
to the security forces: What s our attitude in applying the Armed Forces (Special Powers) Act? In
the case of Manipur, the Armed Farces (Special Powers) Act is not applied in Imphal city, if | am
correct. It is not applied in Imphal city, but it was applied outside Imphal city. Why can't you think of
such a thing in the case of Srinagar City? The Armed Forces (Special Pawers) Act need not be
applied in the State of Jammu and Kashmir far experiment because the security forces need not bein
the streets of Jammu and Kashmir State. Sir, the situation is grave. Women are pelting stones. |
don't draw any parallel from the history of the world. It definitely reminds me of the situation once
prevailed in West Asia. The Palestinian women and children pelted stones at the tanks of Israelis.
Mow the children are being killed; the women are being killed. As Prof. Soz has pointed aut, there ig

cologsal logs to the property . We should think radically to change the situation. | think the Armed
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Forces can vacate the streets of Srinagar. There are many ways o contral the people. | do nat want
to call them as mob. | differ from some of my colleagues calling them mat. They are people of
Jammu and Kashmir. There are several methods to control the people when they agitate. Water
canncng can be used; rubber bullets can be used. Now straightaway firing at the people, | do not
think that can bring the people with us and it will help us to build confidence measures with the

pecple of Jammu and Kashmir.

Sa, Sir, | think, the Armed Faorces (Special Powers) Act will have to be reloocked. Should it
apply to the entire State? | think the Srinagar City can be kept out of the purview of this Act, as has
been done in the case of Imphal . Then, Sir, negotiations will have to continue. Under article 370, the
State must be reassured full autonomy. And there we can consider the regional autonomy to three
regions. Finally, | tend to agree with what Prof. Soz has said. An all-party delegation can go there in
order 1o win the confidence of the people of Jammu and Kashmir and to identify with them and they
should also identify with ug. When Shri Shivraj Patil was Home Minister, there was a Delegation 1o
Jammu and Kashmir and there was a good responzge. | think there iz & need for political process and
the people of Jammu and Kashmir should understand that the whole country is concerned with their
problems and is willing to address their problems and the whole country ig with them. There, | think,
the palitical process is must and the palitical pracess should begin by reassuring that the problems of

Jammu and Kashmirwill be addressed under article 370, Thark you.

SHRI TIRUCH! SIVA (Tamil Nadu): Mr. Deputy Chairman, Sir, we share the concern of the
Government towards the escalating unrest in the Valley and also understand the restraint it has to
adhere in restoring the issue. The Minister's statement says, " The Central Government initiated a
"quiet dialogue’ with key palitical groups and individuals. | had hoped that the dialogue would open a
window of opportunity to activate the political process in order to find solutions. However, that
dialogue was interrupted on 4th December, 2009, when there was an attempt on the life of Shri Fazl-
ul-Hag, a leader who favoured dialogue, and he was seriously injured.” The problem now which is

going on is not by militants for the statements says, " There is reliable intelligence that some armed
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militants may have mingled with the crowds™. So it is by the people’ means, only a quiet dialogue
could resclve the issue. What is the Government doing? Whether the atmaosphere is congenial ar
not, you should have a quite dialogue. Why has it not been restarted after December, in these eight
months? I3 it not the right time to inftiate a quiet dialogue? | would like to know from the hon.
Minister, before maoting the idea of gending an all-party delegation, whether it is on the
Government's agenda to convene an all-party meeting to discuss and resclve the issue. | would also
like to know the composition of the Unified Command in Srinagar. | would like to know whether it ig
similar to that one in Naxal affected areas, which comprises a retired Major General or it is different

one. Thank you.
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WWE#W & Wehedt o Re ] TS A %\', Ean ki-moon = %8l 8 The Home Minister
would have definitely gone through this statement. He has woiced concern about the prevailing
situation in the Indian Occupied Kashmir'. He does not consider Kashmir 1o be a part of India. So,
he has talked about the prevailing situation in the ‘Indian Ocoupied Kashmir' and called for further
resumption of Indo-Pak compoeite diglogue. YWe are unable to resclve whatever is happening in

Kashmir, according to the Secretary-General of United Nations. He says that we cannot do it without

the corsent of Pakistan. SH TTRAEIT & WRT I10 B e, THT 57 FHIAR & T T TAEM
X Upd 21 T8 954 WIRTY 919 81 89 a9 98 & 959 dad ¥8 [ Hedk frger™ & fawm 2,
U G b IS, 5 b 8% &b @A FI| Bl 89 T8 Ueh 9 8| [aenqil| JTienea & ees = anpfl
= e veel €1 91 & 5 R F) Rigue o9 9% JiF T2 81 G, o1 a6 TIfee & 9
qredld el gFfl U8 919 d8i B GRS dle X8l B IHdE] & aeY gEH Wged JiifgeeE
BRI B9 ¥ET 2} the Home Minister must know this 735 S SRS & 3T I9ileg@hd 116
EIE T .. (HATT)...

S} SIFA : T FARTFE T [T .. (FFG)... FARNTRS T 35T ... (CHad). .
sft 7T arefl : WX, W BIFER ¥ A9 USel w09 U8 2 75 what shall be the impact

interrationally ?

AR T Ghe FRMEETH 81 The Home Minister has ssid in his statement that the
Government of Jammu and Kashmir is actively considering a number of political and administrative
measures that would help restore narmalcy. The Chief Minister, while affirming his commitment to
take certain political and affirmative measures, has made it clear that the current cycle of violence
would have to end before he can take the Initiative. Sir, my question is: what kind of initiative are you
taking? Are you sure that these inftiatives will help resolve the situation? The primary concern is that
there should be peace in Kashmir. This ig nat the time to blame any political party. The party that is
ruling Kashmir today, was ruling Kashmir in yesteryears with your helo. Today, it ig ruling with aur
help. It ig not the guestion of who ig respongible. The basic thing ig, peace should be there in

Kashmir.
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1.00 P.M.
MR. DEPUTY CHAIBMAM: Shri H. K. Dua. | request all Members ta be brief.

SHRIH. K. DUA (Nominated): Sir, there iz, certainly a sensitive situation in the valley and the
Home Minister's statement has a welcome hint of starting a political dialogue with "political groups

and individuals ™. The dialogue was disrupted, unfortunately, last December.

Itis just not a law and order situation. Thereis an urgent need for political dialogue with various
elements in the State acrcss the broad spectrum. | would like to know who i going to talk and when
the diglogue is going fo start. | am asking thig also in the context of the previous promises we have
made to the people of Kashmir, PV, Narasimha Rao onwards. He had said sky is the limit for giving
autonomy to Kashmir. Mr. Vajpayee, when he was the Prime Minister, said that there will be talks but
"SR & SR AT D, Manmaehan Singh hes been repeating the promise of autenomy and the
talks. The last time that he gpake about the dialogue, and a quiet dialogue, the Home Minister did
not rule out the question of autcnomy. Wil the pdlitical dialogue he has in mind pick up the threads

from where it had been left last time?

S AEmE ¥ (ST TS : N, 2 MREY T18d 3T R S 91 ok AN A teA &
315 T ASTST g3 16 PR & Sl 8leld 2, U ¥ 181 g9 @ifer, 3R auitna & Sy, 379+
FRET H 2 STell WY, 1 e --1-a] 24 41 YRR 1Y SIGIl....

7 FOEHTRT : 21T FARTHB &1 gy

2 A ol # A FRMEEIE T W 8, W o6 U oo AeE gofl o7 a1
(TE)... T2 0 51 271 &5 ... (Hae ). .

it Soeafy ; IR S 921, o 2

3 A AR Tg © 1N B Fepe ST Ry M T BN &R i g 2N
DR D1 AT =1 G5 T2 B (001 1 136 d g ea H S| ¥Ng Sfegeet] - O 1966 ¥ afei 12 #
e ®E 1 & 8 a0l & 3T #el W ¥ [oRGY dei T 3R 98¢ U 98 e andy o7 5 99
=1 & AE ¥ T4 &1l B 91 9 Afegee] &1 ST UTe Siel A 3@ U8 IS Jae 90 e
T BN & T T2 81 Ve & i 781 & aed 1 1 ot oft el o1 AR IEe & AR v S e 2
Ty <19 Wi 6 Wl U8 e diedl g 1 ..

S} TR - 21T TS T2 & oTY, TN e o o)
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sfideme odl o, T & =91 71 fegm T o, 78 1 A =0 A, Fiwhat § fag
TR AT (2 =Y, w7 d T S A interact T O9, A S A e merd me A e g
T w A oE e §) 05 U RS g S A aEy)

T AT, MR B TF AET T A1 72y F 98 IR 59 [ErEay $9m 9 59
TEH | FE A T

ATt AT ¥ 7 FEA AR § 5 Hurnan Rights Activists F1 T et S anfag) =t st
THIY IS A4S 7 FE, TT UF 957 T FeA &, A6 590 vF A {Eew e 8 fAeae
Rt 7 el e o TR & A B TE A TS, B T 9Ee T S Te Sw 7w & =l
gfFefeed & g@! a8 S=e T

# 317 fafreee |Tea = FE 9ew & S s e 31 ol s eme A gw el s
fi "R B T S gE B, e 95 FET w48, 7105 99 & f 98 ey w3 g 8
= gAY vET B Te B s A TR B - S T e R

st 8 A%y S tiaba e agt e (o Al md) daoa lia
! iom O ea S pedS WS Mge il g e 5 BT e gbaa)
FAEJTEN Y13 agde g g S =l e LS adean Ao 8 A S
2 otis L syl gr at S ad S

Lt L T G ra

B S S R UTTID PEI Bur. o1 i EU RGP L PR
S (L1 S R 7Y ML P Pt e S O i R P I P

e L R e i

G s B OG0 8 _da € daa 5 8l deaa Glia
S gty SIS S e g agh il S i€ WKL L
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Sy (Sagh bl ! SIS g e B e e it g dtlae fald

SSrls e SG U B8 g gl sl AR S R
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o TR ST - AR, SN AT $1 Us QIR WiH 21 98 Se F 9 Yy o1E 2l
TEl BT U TR g IR 56 QRACTH 81 T3 5 T8l SeroeR H U 95 ol H1R 5 T
IR S q18 U HeN 92t 2| 7 AT Sl W 1 98 U7 G g 9 ] 5% T B Bl &R
HHI T2 2T U1 U2 hae (el o &1 £ HHe a?

TR, GEY A4 I8 & 5 89N G301, |Ied © Bel [ 98l 95 wge o 99§ TR W 8,
9 T8 o1 30 g3 1% 4 TR 1R 8, SvelM U8 o] Hel b d S 99 34 o) WY, H 5o ar
HE] B T [ S8 THALN Bl d5eh b Tl 1 AR B g% WA a1 1 76 =R 79 &, J1e
T & T 1 AR-AIN b T2 Gl T T T A1 o S Bac £ (b B4 g 21 T8 1 a7
ol Feal BT AR & 317, innocent @RTT ST ERA & oy fpor 3l v e Sft = w2 el 76 sl
P HTHa= T2 R 701, N 9188 B R o & FIE T2 7R 791 F1 3979 W) 99 09 TR
HITY 1o T T 2 oAATe 1S av] 4 23 o] oTed &9 g2l 1 (IR &1 @1 3 &R Tl & a1
TET B el 4 ? GE T H T =E g

BT R va-rgfr (N1 IR Eb‘gfﬁ?) T Y, ﬂﬁ( QﬂE}T*W 2eH SINY because | represent

Jammu & Kashmir.

st STAHTIT : 2117 clarifications oY

) SLEA. IO TR, # clarifications 21 A Y81 5| B HFRER 71 681 £ 5 24 SR A
political process 24w BT AR U8 A9 2 R SR R 90 B 21 947 W OB political process
Tl 981 21 Between the States and Centre, &g agreements gy 2l T8l 2 UE T 2 1 w1
agreements Bl RT3 gdHl, SdB1 I AT g, T %ﬁ?ﬂ 0l dgr 2] T@ afe g mistrust 07 951
B1 T o T80 FIE Parliamentary Delegation, ®15 Wt 210 @1 fifred o, o1 9189 75 a=t
credibility ﬂ—sgf%, =il EREIR H—S;T?bﬁﬁl Yaou have to offer something other than talks. 1947 TIa T
&1 8, e 9 H 9 $u e @1 ¢ e, 053 T, 99 ¥ Aegee Il R-U-aTsH 9, 9w
depose o Tl enag BN wEd El@ stature TT 394 El@ following @71 afle future ﬂ’@é@“ﬂ,
ST 3N Govt. of India T1 21 725 ST T2 T security of Inda T4 %8 ¥, TR T Teamed]

*Mot recorded
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=t FoeHTafa 3 QQQ, Y clarifications Y ?’s‘iQ\ There ig no time for all this.

S SLTA. TR AT G 51 S AU T BE S 1Y, @ 4 SIS el g g, sl
T U UM issue ¥ 105 90 OX 24 91001 2, 90115 0 9% 9111 86 U8 ®ed & o oMY a1d aaf Ta!
TR, ST AT TR o WAl g U A E G117 951 §3%R 1 B 27 24 981 4 aE S 2
137 99 autonomy & A9 S OX6 o 9 A8X &1 ST S Wb o] Tl TN I H T
WWW%W%anutonomyHﬁWW\@@W@Eﬁ'\%‘d"ﬂﬁﬁ?ﬁwerthe
last 57 years 911 Y1 STETORTA T 8, S0 SleM &1 a1d SHINY 91 7S 3T96] 919 W= 98] &5
T 3971

WW e 2 % Govt. of India RTh E%Tﬂ security agencies I intelligence agencies 9%
TEd SATET rely TR 2| I8 political process 1 aTd B1 A1 3777 218W & S| U 91 B9 26 T
el 7 2, il 20 o golTd ofR 293 1 ST+ 1 IR R Security Forces H G4 BRe 78] 2
T2 v b weAR A 721 2, 39 U8 Q¥ Ho 4 81 %21 2 Securily Forces T1 Il & NaaT® & 15
ariticiem SS90 I F T, T2 I?Icgg)cvi blasphemy % gIEY H el 21 F8 QﬂQ@H\T‘T Bl points
score B o 91, AT ACR &1 921 o foiy 71 fesel] afie Hevwrg & T8y Teiaeail ¥ &M o 21
@ BT constituency H BTSTd @WTd &) 8 9161 &1 F1 {1 9727 747 %6 orowd A militents 8, %M
HTR TR B RifREY WEE 1 W08 B2 £ 5 crowd A militants 21 21 BT I 1Y 9H B
Eriefing TT randout STTE, SWH Sva R TS O% T8 mention 2| [6AT 21 771 el 3 &1 29 incident
% g8 & mention feear afie independent sources W91 B9 BRI EBN | am inclined 1o presume,
FI1F aTTeidhel AR B9 D1 2! ATET 8, 21 3R militancy &1 156 &9 IF militant & 91210 17
et ol T8l BTed waTel WeE o o a8 security forces and Police 2a+1 e &1 % GRert
situation T tackle Y T ?;‘E%ﬁ %F;’ Digtrict Magistrate ¥ District Superintendent of Police B
Neeree 1 ol o7t IR ¥ o] Gl 1 T2 Jehde 78| & o 9] cantonment ¥ e 21
BN X 213 H A1 HISlS 2 3R normally 98 et 2 3l S0 8¢l BRa | vea ] 2l #1999 H
ug 2t armar 1 et s e B e &1 70 Reve &1 9211 Normally, District Magistrate &7
Nere qR o et o1 & &f1% law and order situation ¥ T 22 @9 21 5| Y= EIRIREA
WEE I8 BEd £ 75 crowd ¥ militants £ %, it becomes a sort of their duty. Armed Forces Special
Power Aot T TET 5F B dd ¥ SN & o1ddl & opd A1 SRR F1 921 9 afR intervere T
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&1 e 81 ue uHe A 2T ana 3 o9 o 9e) oflv anre 919 QRe- -8l aga sareT e
g1 i e @1 T e gea 21 A d8i 8Y Td # {R-Y-STe WRME 2 R AR local
administration request Eb??ﬁ%, Sl ?ﬂﬁ AT BT %?:q Eb?:ﬁﬂ'ﬂ%”q of) ‘i”ﬂT By ﬁ@m AEST, Heh G
Tt o ey F 21 2, 1 92 ST eI B 9E1 27 H B WY Wisd d U 91 U8 S |
SE 0 AR T8 92 ST 196 crowd A militante 7 T1 8] BIOR gfl & I1 8] 98 RUIE g 27
SN, T2 [ 3 Parliamentariane T politicians &1 BTS delegation S 2 @1 d &7 offer #3317 Rh
telks T BT E] 9oRT, T8 I8 clear B 01 21 B9 1947 U 34 A talks FA I8 8, agreements
HT AT GRT B DY 501, talks B A1 9T0 B1 721 21 4% )

SHRI Y.P. TRIVEDI (Maharashtra): Mr. Deputy Chairman, Sir, thark you very much for giving
me this opportunity to speak on this issue. The situation in Kashmir seems to be perennial. There are
fimes when there is peace, but some incident takes place, and suddenly, there is viclence, largely
inflamed by forces from across the border. The situation, it not alarming, is certainly guite serious.
What is the need of the hour is that the entire House, the entire country ig behind the Government
cutting across all the party lines. YWe believe that the Governments hand should be strengthened.
What should be attitude of the Government, what should be the palicy of the Government, political
sclution i one thing, but the first and the primary duty of any Government i to maintain law and
order. What is the need of the hour, according to me, is twin-fold. We need action of the sturdiness
of Abraham Lincoln who said that ‘in spite of violence we will see to it that there iz no further division
or there is no further bifurcation.” Attitude of Abraham Lincoln should be adopted in the first instance.
The second thing which is the need of the hour is what Mahatma Gandhi did when he want Nokhali.
A delegation from all of Lg, fram this House should go there, should sit there, talk with people,
inepire confidence in their minds and whatever is the problem, you should try to understand that. Far
all this, | thirk, the Home Minister should be assured that the entire House cutting across all the party

lines ie behind his action. Thank you.

weR qued e f&ad (79w STty <ff, ST 5 29N\l <1 FEl 7 e @
HEAT AT U 72T, Fleth 1947 T ET e R £ AR 377%1 1 2164 &, 950 99 81 W 2, 98 W agex 51
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Y B AN =9 H g 9 R 2 3fR WR1 921 39 UN b 2 4 U8 de dled § % eel 41 9gd
X T qiiea ™ ok fegea & g § S e 761 ggl o1 gAn ur 3 FE1 P ol o
AENT g, v H31 8T §U EE 99 ofdR 1Y 3 97214 Bel i H B¢ (999 49 916 & gl
%, iiep Suh A% P8 2! gl Y €1, AIET N & 8, TR M SN &1 2, Jfh onfl 96
P TE1 5o, Ak Tl b AN SR SUTE] Weldl €lel V8 B H¥1 U8 YEIE & 16 59 2Tl &1 GERA B
o wep affet Ut #eTT gofrs <y & WISl Wed & Weier & 0Rl § (% gl = i oifiedl & w.ds
H1YH S RTEH S RN TEel U affet oSt e et anfay, 9wk a1 @12 Hwel e =Ry

ol aTd H Ug Fad T g 1% e & dfed 9 veel € an 1 2, e anft v #f gt
TR 2 T2el b g1 S YN B 161 T, A1k 9 g8 W et W, R 750 ¥ Rig AR ) endt
BT B9 S AT Ie (o) 7Y 29 IN 954 TS0 I 21 981 21 219 £ o5 U8 =iee 21 1 R
A gl ¥ Tel i1 R o g Wi ok uear A fvad #Re 2 R e & Raers w2 e,
S7ep 1 1 a8l W eTer B IR 81 RE! &1 A S dIedl g & affRael 8M M ey o1 59 1Y
BIE VT o1 ?

& ug A e wx area £ 1% doie & ffvedl sl viiafat sgd sg e g eiw ue e glm
e WIEe ST 21 #1999 FER F militants § HIE A1 2, T 9951 T8 W Bl GUL
Terell &, =1s S191 1 a7 gifeer & Fer| 2 7 T A iheh e 72 o =Ea g 5 9| 6
LA, BAN B FRER WE U el 9 ok 92 BE 7 16 ol 59 TS 1 9T S1 &A1) BHNT
Bl para military forces %\', 3] AT modernize Eb?s(, i &g QTWT:B? modernize :I—SDTEEQSPSI, o1 fRufy
3R g ERf Tt @ UoTe # 2R He R # terrorists o 21 9 21 S0 § S A € R
T I Bl modernize B &1 TXHN B HTE AR 572

SHRI SITARAM YECHURY: Sir, | have only one point to make. | want the hon. Home Minister
1o keep in mind that the haly month of Ramadan is coming. So, before that whatever initiative is to be

taken should be taken.

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Mr. Deputy Chairman, Sir, |
have heard the hon. Members, who have sought clarifications on my Statement that was made day

befare yesterday, very carefully. |am grateful to the hon. Leader of the Opposition as well as all other
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leaders who have jcined me in expressing our deep sense of regret and anguish at the loss of lives in
Jammu and Kashmir. Sir, the problems of Jammu and Kashmir are problems that have remained
with g since 1947, It was nat my intention when making a Statement to lay out a road map to the
sclution of those problems. It could not have been done in a Statement that describes the current
situation nor is it possible to deal with those problems while replying to clarifications on that
Statement. The statement was intended to capture the current situation, how we intend o deal with
the current situation and, therefare, with your permigsion, Sir, | should be very bappy 1o answer
questions that pertain to the current situation. Sir, it is often forgotten that beginning 2004 and up to
the middle of this year, except the year 2008, Jammu and Kashmir has nct witnessed sericus civilian
strikes. | underline the word "civilian'. We have had incidents involving terrarists and infiltrators on the
border, maybe even inside the border, but, it you leave that out, the State has been largely peaceiul
and there has been no civilian unrest since 2004, Sir, 2008 was an exception when the Amarnath
Yatra triggered a8 controversy and lives were lost. In fact, & hundred lives were lost that year. But,
otherwise, | think, it is well to remember that very, very few lives were lost in those years. In 2006, it
wag actually ane, in 2006 it was six, in 2007 it was two and in 2009 it was conly seven. | think, in large
measlre ar at least in substantial measure the fact that there was no civilian unrest in Jammu and
Kashmir is owing to the policy pursued by the UPA-| Government and the " policy that was pursued

by UPA-II beginning May 2000,

The Amarnath strife was a separate issue and | don't wish to go into that now. | do naot think
raising issues like abrogate Article like 370, da not offer a political golution to the Jammu and Kashmir
issue or send mare paramilitary forces, send in the Army, | think, this is not the pclicy of the UPA
Government and with great respect to the Leader of the Opposition, some of these demands were
articulated in a memarandum submitted by the prindpal opposition party to the Prime Minister
yesterday, we beg to differ. This ig nat the approach that we should adopt for Jammu and Kashmir.
Jammu and Kashmir acceded to India under very unigue circumstances. That is why on my first visit
to Jammu and Kashmir after | took over as Home Minister | said, ‘this is a unique prablem. There is a

uniglie history to the problem and therefore, we must put our heads tagether to find a solution, a
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urigue salution to this unigue problem’. That s what | said. Be that as it may, | think, it is important
to win hearts and minds in Jammu and Kashmir. The fact that there is no civilian strife for five out of
six years gave me a ot of encouragement when | embarked upaon the path of guiet dialogue. The
quiet dialogue did yield results. Between May and December 4, 2009, there was hardly any clvilian
atrife. | am not attributing it entirely to the quiet dialogue. But, certainly, the quiet dialogue
contributed to the fact that there was, largely, peace and order in Jammu and Kashmir. The dialogue
was interrupted on December 4, as | said in my statement, when Fazal-ul-Hag Quereshi, a moderate
leadler wha favoured dialogue, wag very seriously injured. Since then, | confess, we have not been
able to resume the quiet dialogue. But, it is my intention to do everything possible to resume the

guiet dialogue.

Sir, it Is true that Pakistan appears to have altered itg strategy in influencing events in Jammu
and Kashmir. | do nat think there is any let up, as such, infiltration nar ig there any let up in 2ending
militants into the Valley. But, as the hon. Leader of the Opposition pointed out, our capacity to deal
with infiltration and militancy is, certainly, much higher today than what it was a few years ago. Our
intelligence s, certainly, better equipped. And, therefore, we have been able to foil these designs.
Sir, it is possible that there is an altered strategy. It is possible that they believe that relying upon
civilian unrest will pay them better dividends. But, | am confident, if we are able to win the hearts and

minds of the people of Jammu and Kashmir, even those designs can be foiled.

Sir, there are a number of isgues which deserved ta be addressed. The maost important is, our
own pronouncements and our own promizes o the people of Jammu and Kashmir. The larger issue
of solving the problem of Jammu and Kashmir, the problems that are raised by Pakistan, is a larger
issue. We will keep that aside for the time keing. But, there are our Government's pronouncements
and our own promizes to the people of Jammu and Kashmir in that part of Kashmir which i with
Indig. And, | think, it is impartant that we deliver on our promises and we fallow-up on our own
proncuncements. There ig intense debate on these issues, as they should be. There is an intense
debate in the country. There is an intense debate in many fora, including Parliament. There is intense

debate within the Government too and that is only to be expected. Ina coalition Government, intense
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debate ig 1o be expected. But, | have not yielded on the argument that Government must deliver on
the promizes that were made, the Government must follow-up on the pronouncements that were
made. One amongst them is the Armed Forces (Special Powers) Act. | cannot brush aside ather
paints of view. But, it will be my endeavour to work with everyone else and find a way in which we
can deliver on our promise an the AFSP. Likewigse, we have said that we would like to reduce the
presence of security forces if conditions improve. In fact, we did it in 2009, A significant number of
armed forces personnel were moved out of the valley. A significant number of paramilitary forces
perscnnel were also maoved out of the valley. YWhen the situation warrants, we may have to send
more forces. But, when the situation warrants, we may have to withdraw the forces toa. And, that is

the policy of the Government of India.

Sir, the UN Secretary General did not make the statement attributed ta him. In fact, it was
made by one of his staffs who happens to be & rational of Pakistan. The UN Secretary Gereral's
office has flatly denied ary such statement. In the immediate short-term, this is an area in which |
agree with the Leader of the Opposition and many others, we must bring to an end the violence on
the streets of Jammu and Kashmir. | think it requires firm action by the security forces as well a8 the
Government of Jammu and Kashmir reaching out to the people. It is not my purpese to find fault, to
apportion blame, but | think some lessans have been learnt. | think the Government of Jammu and
Kashmir is now reaching out to the people. The Chief Minister has visited the injured people in the
hospitals. Ministerial delegations have been sent to various district headguarters. We have adviged
the Government to ensure that the District Magistrates and other civillan officials are mare vigible,
more present and more accessible to the people. In the last 48 hours, there has been a declining
frend of incidents. | am not =saying that thig ig the beginning of the end of viclence, | hope it is
sincerely. There is, certainly, a declining trend, but there is no comfart in the fact that there is only
one death a day. Bven loss of one life diminishes all of L2, The loss of one life diminishes the
credibility of governance in this country, but it is my sincere hope that cur appeal, the appeal made

by all the han. Members belonging to all sections will be heeded by the pecple of Jammu and
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Kashmir. Sir, there was & period in 2004-05 when the streets of Jammu and Kashmir did not hear the
word ‘szadi'. On the contrary, youth came and said, "we want an MBA programme in the Uriversity.
We want an IIT to be established here. We want an IIM to be established in Jammu and in Sri
Nagar.” It Is unfortunate that those volces have been muted and the veoices of azad or Quit India
have been raised. But | sincerely hope that this i only a passing phase and we will hear the voices of
young Kashmirig saying that their destiny lies with India and that they want to be part of India. | am
sure that the voices that we heard in 2004, 2006 and 2004 will be heard once again on the streets of
Jammu and Kashmir. The immediate task is to restare law and order. No Government can allow the
law and order to collapse. That means, the Government has collapsed. So, we have to restore law
and order. The Security Forces have acted, as | =aid in my Statement, with & great degree of
restraint. Owver a thousand security personnel have been injured. And, they have been injured in the

eye; they have been injured in the head; they have been injured in other sensitive parts of the baody.

Stones have been thrown by crowds running into a few thousands and if a Tew thousand
sfones are raining on police post or a platoon, you can imagine the kind of injury which they will
suffer. | think they have acted with restraint. They have used lathig, they have used tear gas; then,
they have used rubber bullets. In fact, some of the deaths have occurred because the rubber bullets
canalso Kill if they hit & wrong spot in the body. Pushed to the bitter end, they have used the regular
bullets too and they have killed. We continue to advize our gecurity forces to act with restraint, but
security forces, as | gaid in my Statement, have to act nat anly in self-defence but also to protect
pdice stations, palice cutposts and Government offices. Sa, we will resume the political process.
The answer to the problem of Jammu and Kashmir lies only through the political process and ornly

through dialogue with all sections of the people.

Siry we will resume the palitical process. Yesterday, we received a message that an All Party
Delegation from Jammu and Kashmir wishes to call on the Prime Minigter and | am happy to say that
the Prime Minister has agreed to receive the All Party Delegation. YWe hope the delegation will come

soon. In fact, we wil be very happy to recelve the delegation even as early as Monday .
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Secondly, we are contemplating convening & meeting of leaders of political parties in
Parliament. The date and time will be fixed by the Prime Minister's Office. We will let you know. Sa,
let us meet here firet, and, certainly, we will take on board your suggestion that a Parliamentary
Delegation should vigit Jammu and Kashmir. All this is part of reactivating the political process.
Simultaneausly, | have cnce again pressed upon all aur interlacutors in Jammu and Kashmir that | am
willing to resume the guiet diglogue. What happened on December 4 was indeed & rude interruption
but we have to get over that. We have to pick ourselves up, we have to find the courage that allowed
U2 to hold a dialogue earlier, and | sincerely hope that moderate leaders will resume thelr dialogue

with the Government of India.

If Mr. Gilani's statement of day-before-yesterday marks a shift in his pasition, | do not know,
but it it marks a shift in hig position, | think, we should welcome that shift in hig position. | think we
should accept at face value his statement until the contrary is proved. | don't think there is any
reason to doubt people's statement. If it is & shift in his position, | would welcome that shift in
position and | would be very happy T Mr. Gilani also joins the group of leaders that wishes to hald a

dialogue with the Government of India in one form or the other.

Sir, there are some good signs. Thig year up to the 3rd of August, we have had 5,710,781
tourists visiting the State. That is a larger number than last year. This year until the 3rd of August,
4,171,407 yatris had darshan at Amarnath shrine. Last year the tatal number urtil the end of the yatra
was 3,592,000 and we slill have anather 17 days for the yatra to conclude, and | think that the number
will crose & lakhs. So, there ig something else happening in Jammu and Kashmir also that, the
people of that State are welcoming the vyatris, are welcoming tourists, peaple who depend upon
tourism for their livelihood, people who depend upon the yatra period far earning thelr incame for the
rest of the year, thoee who supply ponies, those who supply food and those who carry the dollies. |
think there is something else also happening in Jammu and Kashmir, a stary that is somehow not
reflected in cur discourse or in our media. So, while, unfartunate events have happened on the

streets of Jammu and Kashmir, samething else is also happening in Jammu and Kashmir.
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It iz important that the cycle of violence mugt come to an end, and, et me conclude, Sir, by
once again warmly thanking all hon. Members and appealing to the people of Jammu and Kashmir,
especially, young men and women, especially parents. Please work with us and put an end to this
current cycle of violence so that we will pick up the threads, we will reactivate the palitical process
and we will through dialogue find sclutions that will bring equity, justice and honour to all sections of

the people of Jammu and Kashmir.

MESSAGE FROM LOK SABHA
The Appropriation (No. 4) Bill, 2010

THE SECRETARY GENERAL: Sir, | have to report to the Houge the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:

"in accordance with the provisions of rule 96 of the Rules of Procedure and Conduct of
Business in Lok Sabha, | am directed to enclose the Apprapriation (Na. 4) Bill, 2010, as passed by
the Lok Sabha at its sitting held on the 5th August, 2010,

The Speaker has certified that this Bill is a Money Bill within the meaning of article 110 of the

Congstitution of India.”
Sir, lay & copy of the Bill on the Table.
MR. DEPUTY CHAIRMAN: The House stands adjourned till 2.30 p.m.

The House then adjoumed for lunch at thirty-five

minutes past one of the clock.

The House re-assembled after lunch at thirty-nine

minutes past two of the clock,
THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA) in the Chair.
PRIVATE MEMBERS' BUSINESS
Resolution to constitute an environment adaptation and mitigation fund

SHRI N.K. SINGH (Bihar): Thank you, Sir. | had, while making an intervention an the lest
occasion an thig subject, made some suggestions for the constitution of a fund for mitigation and

adaptation on ervironmental challenges. In that first intervention of mine, | had given an overall global
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